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THE MINISTER OF PETROLEUM,
CHEMICALS AND
(SHRI H, N. EAHUGUNA) (a) The
total revised cost estimateg of the
Mathura Refinery Projeet is Rs.
102.32 crores,

(b) An amount of Rs. 107.83 crores

has been spent uptp and of Februery
1970, The overall progress achleved
is 50 per cent,

(c) As per present indications, the
Refinery, is expected fo be commis-
sioned in the second half o¢ 1980.

(d) The main reasons for delay in
tns commissioning of the project are
ag under:—

(1) D2liy in receipt of working
drawings from the USSR and con-
sequent delsy in taking procure-
ment action in respect of indige-
nous equipment ang materials,

{2) Delay in receipt of HRussinn
equipment and materials.

(3) The need for comsiderable
amount of reengineering reguired
on the drawings received from the
USSR side to take into accourn® use
of indigenous equipment and mate-
rials

(4) Delay in supply of equipment
by indigenous wvendors,

(5) Unprecedented raing and
" floods that have taken place during
the year 1978,

{8) Continuous labour trouble
. experienceq by the various con-
tractors at site for the Iast six
months.

. ?npoul to Esublhh Nagional Fhim
Development Corporation

5875, SHRI F. P, GAEKWAD: Will
‘the Minister of INFORMATION AND
BROADCASTING be pleased to state:
" " (a) whether Government propose

_ to establish a National Film Develop-
ment ‘Corporation ~simed at imple-
menting the national Slm poley:
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(b) whethay d. w
will | be nmg‘bum Yasted

_wlth necessary powers; and R DE

(¢) whether the ccnsﬁtuuon mr.l, :
functions oi the Corporation arefipa-
Hsed and when it will commence
working" ' e

THE MINISTER OF INFORMA-
TION AND BROADCASTING ‘(SHRI
L K, ADVANI): (a) to (c), The
National Film Development Corpora-
tion wag lacorporated in May, 1978
It has been in & dormant state since
then ‘but it is proposed to activise the
Corporation soon, According to its

- Memorandum of Association the ‘main

objects of the Corporation are:—

() to plan, promote &nd Orga«:
nise an integrated and efficlent
development of film industry in
accordance with the national eco-
nomic policy and objectives laid-
down by Central Government from
time to time;

(ii) to carry on in India and
elsewhere the business of import of
cinematographic filmsjraw = films}
projection, studio, Iaboratory  and
other cinematographic equipments;

(iii) to export films,

(iv) to carry on in India or else-
where business of digtributinn of
films whether made in Ipdia or
importeq from abroad:

(v) to exhibit films either direct-
1y or through other agencies;

(vi) to hire and lsage’ cinema
houlagandplaeuolcthﬁmof
‘films;

(i) to mde:hh onmsmcﬂon
mmﬂntmd‘mihnwr
and

(vm)ummmmw
motion of the film M

1t ig'a public sector comipt
is ‘autonomous ss other
tor ocmpmiu e, b






